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Crime Head 2012 2013 2014 2015
{upto 31.10.15)

Rape - - 1 -

Assault on women with intent to outrage - 1 5 1

her modesty (354 1PC)

Insult to the modesty of women (509 [PC) - - - 1

{d) As per Delhi Police, the expenditure incurred on the advertisement on
electronic and print media regarding safety of women during the last three financial

years and current financial year are as under—

Financial Year Spent amount in ¥
2012-13 2.63 crore
2013-14 3.87 crore
2014-15 1.80 crore
2015-16 2.10 crore

(31.10.2015)

However, no separate head 1s maintained by Delhi Police in respect of the amount

spent on legal action in cases relating to the crime against women.
GAG order on media by Assam Rifles

1961. SHRI D.P. TRIPATHI: Will the Minister of HOME AFFAIRS be pleased
to state:

{a) whether the recent gag order on the media in Nagaland by the Assam Rifles,
against teporting on certain surgent group was ordered by the Central Government, and

{b) 1if not, whether necessary disciplinary action has been taken against the
Assam Rifles?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI KIREN RIJIJU}: (a) and (b) Sir, information is being collected.

Regulation of private detective agencies

1962, SHRI RAMDAS ATHAWALE: Will the Minister of HOME AFFAIRS
be pleased to state:

{a) whether Government is aware of the illegal activities of private detective

agencies n different parts of the country;

T Original notice of the question was received in Hindi.
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{(b) if so, the details thereof,

{c) whether Government has any proposal to regulate the activities of private

detective agencies and to bring them under the purview of the law;
{d) 1if so, the details thereof, and
{e) by when it 1s proposed to be implemented?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HARIBHAI PARTHIBHAI CHAUDHARY): (a) and (b) The Ministry of
Home Affairs does not have any specific information regarding the illegal activities

of the private detective agencies in the different parts of the country.

{c) to (e) In order to regulate the working of private detective agencies, the
Private Detective Agencies (Regulation) Bill, 2007 was mtroduced in Rajya Sabha
on 13th August, 2007. The main purpose of the Bill is to ensure that the private
detective agencies work within the ambit of law and are accountable to a regulatory
mechanism. The Bill was referred to the Department Related Parliamentary Standing
Committee on Home Affairs on 17.8.2007. The Committee presented its report in
both the Houses of Parliament on 13.2.2009. The Committee desired that the Ministry
may have a re-look at the provisions of the Bill in the light of its report. The matter
is being re-looked into in the Ministry of Home Affairs in consultation with State

Govermnments/Union Territories Administration.
Foreign tourists

1963. SHRI NARESH GUIRAL: Will the Minister of TOURISM be pleased

to state:

{a) the number of foreign tourists who arrived in India during the last three

years;

{b) the foreign exchange earnings generated through them during the last three

years; and

{c) the steps taken by Government to boost inflow of foreign tourists in the

country?

THE MINISTER OF STATE OF THE MINISTRY OF TOURISM (DR. MAHESH
SHARMAY: (a) The number of foreign tourist arrivals in India during 2012, 2013
and 2014 were 6.58 million, 6.97 million and 7.68 million, respectively.

{(b) The foreign exchange earnings through tourism in India during 2012, 2013
and 2014 were ¥ 94,487 crore, T 1,07,671 crore and ¥ 1,23.320 crore, respectively.



